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(Brief summary of proceedings)

Friday, 23 February 2024 / 04 Phalgun 1945 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Sh. Sahi Ram, Hon’ble Member congratulated the Chair and Shri Arvind Kejriwal,
Hon’ble Chief Minister, for affixing portraits of freedom fighters namely Shri Vijay
Singh Pathik and Shri Dhan Singh Kotwal in “Shaheed Smiriti Deergha Gallery ™.

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with permission of the Chair :

1. Shri Som Dutt 10. Shri Vishesh Ravi

2. Shri Praveen Kumar (Shri  Kailash  Gahlot, Hon’ble
3. Shri Rohit Kumar Minister of Tourism intervened)

4. Ms. Bhavna Gaur 11. Shri Madan Lal

5. Sh. Jarnail Singh 12. Shri Ramvir Singh Bidhuri,

6. Shri Jai Bhagwan Hon’ble Leader of Opposition

7. Shri Somnath Bharti 13. Shri Akhilesh Pathi Tripathi

8. Shri Ajay Dutt 14. Shri Mohinder Goyal

9. Shri Shiv Charan Goel 15. Shri Bhupinder Singh Joon

16. Shri Kuldeep Kumar

The Members of Ruling Party trooped into the well of the House and disrupted the
proceedings of the House. Also tore copies of water bills in the well of the House.
Uproar in the House ensued.

The Chair repeatedly requested the Hon’ble Members of Ruling Party to resume their
seats. However, the Hon’ble Members continued to indulge in sloganeering and
impeded the proceedings of the House.

The Chair adjourned the House upto 01.00 P.M.

House reassembled.
Hon’ble Speaker in-Chair.

Hon’ble Members of Ruling Party again entered the well of the House, raised slogans
against BJP and continued hindering the proceedings of the House.

Pandemonium ensued.

The Chair constantly requested the Hon’ble Members of Ruling Party to take their
seats.

However, the Hon’ble Members continued to hamper the proceedings of the House
with their sloganeering.

The Chair adjourned the House upto 11.00 AM on Monday, 26 February 2024.

Raj Kumar
Secretary
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